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PREFACE
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1970.
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RESUME OF WORK DONE BY LOK SABHA DURING THE TENTH
SESSION OF FOURTH LOK SABHA (FEBRUARY—MAY, 1970)

1. DURATION OF SESSION
. . 20th February, 1970

Date of commencement .
Date of Adjournment sine die
Date of Prorogation , .
Number of days of sittings
Number of Sittings , ,

Number of hours of sittings

.

2. ADJOURNMENT MOTION

L]

., 20th May, 1970

+  23rd May, 1970

. 61
g 62

« 421 hours and 20 minute .

Admitted and discussed

Name of Date Date when Decision Time
Subject Member when discussed of the taken
admitted - House
H. M.
Lathi charge by the Dr. Ram  *6-4-1970 6-4-197C Negatived .37

police at  Patel  Subhag
Chowk, Parliament Singh
Street, New Delhi
in the afternoon of
6-4-1970 resulting
in injuries to some
M.Ps. and others.

-

» A motion for suspension of Rule 57 in its application to this adjournmrent moticn wa
moved and adopted before consent was*given to the moving of the adjournment motion.
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Summary
Bills pending at the end of the last session , . . . . . 35
Bills introduced] , o o * ® e e s v e 17
Bills passed by the Rajya Sabha and laid on the Table . . . 5
Bills returned by Rajya Sabha with amendments and laid on the Table , 2
Bills Passed ] ] ] L ] L J - . [ L] . - 29
Bills referred to Select Commiittee . N . R . . e 1
BillsTreferred to Joint Committee « e .« o & e o Ni

Bills withdrawn , - ° - ¢ o .» P . . Nik
Bills pending at the end of the session vide para No. 1720 of Bo.—
-Pt. II, dated 25-5-70, . . . . . ‘ . .
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4. CALLING ATTENTION STATEMENTS

3, . . Name of the Name of the Time
No. Brief Subject member who Minister taken
Called Attention
Date of Statement
1 2 3 4 5
H M
1. Murderous attack on the Smt. Ila Pal Chau- Shri Y.B. Chavan 0 3
French Consul Generaland  dhuri
his wife in Calcutta on 23-2-1970
8-2-1970 resulting in the
death of his wife etc.
2. Decision on revision of Pay Shri Prem Chand Shri Vidya Charan 0 10
Scales of Non-Gazetted Verma Shukla
Govt. employees of Him-
achal Pradesh on Punjab 24-2-1970
pattern. )
3. Situation in Laos resulting Shri Bal Raj Madhok Shri Dinesh Singh 0 38
from North Vietnamese A
offensive in the Plain of - 25-2-1970
Jars.
4. Government of India’s deci- Shri Piloo Mody Shri Dinesh Singh 0 47
sion to close down all
cultural and information 26-2-1970
Centres of foreign countires
located in ia outside
their Headquarters or
Consular and Trade Offi-
ces.
5. Retaliatory action planned Shri Rajendra Nath Dr. Karan Singh 0 1
by foreign airlines against Barua
the decision of Government 27-2-1970
of India to allow Indian
passengers  travelling by
Alr India to carry 100 dol-
lars.
6. Proposals made by the Prime Shri S.M. Joshi Shri Vidya Charan 0 43
Minister to Mysore and Shukla
Maharashtra  Govts. for
solution of the border 2-3-1970
dispute.
7. Massive Arms flow from Shri S.M. Krishna Shri Y.B. Chavan 0 37
China and Pakistan to the 331970
persons engaged in inter- -3-
party clashes, hold-ups etc,/
in Calcutta.
8. Atrocities committed on Shri Binoy Krishna Shri Surendra Pal 0 29
Hindu temples in [East  Daschowdhury Singh
Pakistan and on Sikh
Shrines in West Pakistan 9-3-1970

by military personnel.

17
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10.

1.

12.

21.

Instructions given by Central Shri Nuggeheli Shi- Dr. K. L. Rao

Govt. to Mysore Govern- vappa

ment to stop the work at 10-3-1970
Cauvery Basin.
Pollution of water in Delhi Shri Onkar Lal Shri B.S. Murthy
and resultant threat of E.hra
jaundice epidemic. 11-3-1970
Declaration of Republic by Shri Kanwar Lal Shri Surendra Pal
Rhodesian Government,." Gupta Singh
12-3-1970

Statement by Gen. Cariappa Shri Indrajit Gupta Shri Y.B. Chavan
for scrapping of the Cons-

titution and imposition of 13-3-1970
President’s rule.

Meeting of the Bangla Con- Shri Jyotirmoy Bosu Shrimati Indira
gress leaders with Prime Gandhi
Minister and decision of
C.M. of West Bengal to 16-3-1970
resign.

Prorogation of the Jammu & Shri Hem Barua Shri Y.B. Chavan
Kashmir Legislative Assem-

bly by the Governor. 17-3-1970

Closure of the Banaras Hindu Shri Raghuvir Singh Dr. V.K.R.V. Rao
University. Shastri

18-3-1970

Procedure followed by the Shri Madhu Limaye Shri Y.B. Chavan
Governor of West Bengal

to form a Government in 24-3-1970
the State,
Earthquake in Gujarat Stlt’ri Manubhai Shri D.R. Chavan
atel
25-3-1970

Developments in Cambodia Shri M.L. Sondhi Shri Dinesh Singh
and the role of India as

Chairman of 1.C.C. 26-3-1970

Border disputes between U.P Shri Shambhu Nath Shri Vidya Charan
and Bihar. Shukla

31-3-1970

Continuance of supply of Shri Hardayal Dev- Shri Siddeshwar
Indus Water to Pakistan gun Prasad
after expiry of Indus Water

Treaty. 1-4-1970
Stay orders issued by High Shri N.P.C. Naidu Shri Annasahib P.
Courts of Governments’ - Shinde

decision for fixing low price

of sugar. 2-4-1970

16

25

29

45

55

50

23

18

26

36
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1 2 3 4
22. U.S. Plan to sell American Major Ranjeet Singh Shri Surendra Pal
tanks to Pakistan -through Singh
, Turkey.
3-4-1970
23. India’s Offer to help Afganis- Shri Kanwar Lal Shri Surendra Pal_
tan in building a high Gupta Singh
through Iran.
6-4-1970
24. Pakistani build-up in,West Shri Chintamani Sardar Swaran
Bengal border. Panigrahi Singh
7-4-1970
25. Decision of USSR to supply Dr. Sushila Nayar Sardar Swaran Singh
200 tanks to Pakistan. s
) 8-4-1970
26. Naxalite activities in Assam. Shri Hem Barua Shri Y.B. Chavan
‘ 9-4-1970]
27. Break-out of jaundice epidemic Shri Surendranath  Shri K.K. Shah
in Delhi. Dwivedi
10-4-1970
28. Bogus Payment of Rs. 3.77 Shri P, Venkata-  Shri Annasahib P.
crores from Central Reve- subbiah Shinde
nues for transportation of
fertilizers as disclosed 13-4-1970
in 3rd Report of the P.A.C.
of Andhra Pradesh Legis-
lature.
29. Protest by Foodgrain Dealers Shri Om Prakash  Shri Annasahib P.
against the move to nation- Tyagi Shinde
» alise wholesale trade in
foodgrains. 14-4-1970
30. Resignation of one of the Shri Jyotirmoy Shri Y.B. Chavan
Advisers to the Governor Bosu
of West Bengal. 16-4-1970
31. Ransacking of Gandhi Centre Shri Indrajit Gupta Shri Y.B. Chavan
at Jadavpur University by
Naxalites. 17-4-1970
32. Riots in Chaibasa 4 Shri R. Umanath Shri Y.B. Chavan
20-4-1970
33. Resettlement of ex-servicemen Shri N.P.C. Naidu Sardar Swaran Singh
in the Staes
214-1970
34. Mecting of non-alignedoun- Shrimati Tarkeshwari Shri Surendra Pal
tires at Dar-es-Salam Sinha Singh

22-4-1970
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1 2 3 4 5
H. M.
35. Construction of Circular Shri Dhireshwar Shri Gulzari Lal 0 13
Railway in Calcutta. Kalita Nanda
23-4-1970
36. Election to Bihar Legislative Shri Gunanand Shri P. Govinda 0 34
Councit in view of resolu-  Thakur Menon
tion passed by Bihar Legis- PERR—
lative Assembly to abolish 24-4-1970
the Council.
37. Clash between the State Shri Surendranath Shri K.S. Ramaswa- 0 14
armed police and security Dwivedi my
staff of Durgapur Steel
Plant. 27-4-1970
38. Launching of her first earth Shri George Fer- Sardar Swaran Singh 0 54
satellite by China. nandes.
28-4-1970
39. Resignation of Shri A.K. Shri R. Umanath Dr. V.K.R.V. Rao 0 58
Sarkar from Chairmanship
of Inquiry Committee on 29-4-1970
CSIR.
40. Decision of Bhutan to” apply Shri Indrajit Gupta Shri Dinesh Singh 0 35
for membership of U.N.O.
30-4-1970
41. Strike by non-gazetted staff of Shri Hem Raj Shri Vidya Charan 0 40
Himachal Pradesh. Shukla
1-5-1970
42. Crossing of South Vietnamese Shri S.M. Banerjee Shri Dinesh Singh 1 00
Units into Cambodia with
U.S. support. 4-5-1970
43. Clash between jotedars and a ShriSurendra Kumar Shri Y.B. Chavan o 27
communist led mob over  Tapuriah
forcible occupation of 5-5-1970
land for West Bengal,
resulting in several deaths.
44, Firing on striking workers Shri K. Anirudhan Shri Jagannath Rao 0 37
of Neyveli Lignite Corpo-
ration at Neyveli. 6-5-1970
45. Influx of about 50,000 mino- Shri Samar Guha Shri Surendra Pal 0 26
rities from East Pakistap Singh
to India.
7-5-1970
46. Notification applying Orissa Shri Madhu Limaye Shri Vidya Charan 0 16
Preventive Detention Act Shukia
to Manipur.
8-5-1970
47. U.S. Vice-President’s remarks Shri S.M. Banerjee  Shri Dinesh Singh 0 33

against India as Chairman
of International Control 11-5-1970
Commission on Cambodia. %




oy 21
1 2 3 4 5
48. Missing of an LAF. plane Shri Hem Barua  Shri M.R. Krishna 0 28
which took off from Banga-
‘lore for Goa on 12-5-1970. 14-5-1970
19. Erosion and threat of des- Shri Amiya Nath Shri Vidya Charan 0 15
truction by Ganga of the Bose Shukla
Samadhi of Gurudev Ravin-
dranath Tagore. 15-5-1970.
50. Statement by the Minister Shrimati Tarkesh- Shri Bali Ram 0 34
of Foreign Trade that India  wari Sinha Bhagat
was willing to resume trade
with China. 18-5-1970
51. Misappropriation of £ 1-2 Shri Era Sezhyan Shri Prakash Chand 0 50
million at the London B. Sethi
Branch of Central Bank
of India. 19-5-1970.
52. Resignation of the Govt. no- Shri R. Umanath Shri Fakhruddin 0 28
minated Director of Bennett Ali Ahmed
Coleman & Co., Shri
Mohan Kumaramangalam. 20-5-1970




Number of Divisions held

5. DIVISIONS -

. . -

6. FINANCIAL BUSINESS

() Railway Budget

36

Date of
presenta-
tion

Date(s) of discussion

taken

1 2

Railway Budget, 23-2-70

1970-71.

Supplementary Deman- 10-3-70
ds for Grants (Rail-

ways). 969-70.

4-3-70
5-3-70
9-3-70
10-3-70

25-3-70
26-3-70
28-3-70

28-3-70

General Discussion

Discussion and Voting
on Demands for Grants

Discussion and voting on
Supplementary Demands
for Grants (Railways).

(ii) General Budget

Budget (General)
1970-71

28-2-1970

10-3-1970

11-3-1970

12-3-1970 | General
13-3-1970 ( discussiin
16-3-1970

17-3-1970. |

17-3-1970  Discussion and voting on
18-3-1970 Demands for Grants on
Acconnt

Discussion and voting on
Demands for Grants

31-3-1970
1-4-1970
2-4-1970  Home Affairs
3-4-1970 )

7-4-1970\,
8-4-1970 | External

8-4-1970
9-4-1970

9-4-1970
10-4-1970
13-4-1970

13-4-1970
14-4-1970

Irrigation
and Power

Foreign Trade

Petroleum and Chemicals
and Mines and Metals

11

7

19

0

10

6

25

31

17

33

31

59

05

22
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Sugplermntary
1969-70

Demands 16-3-70
(General),

14-4-1970 7 Industrial Development,
16-4-1970 }Internal Trade and Com-
pany Affairs

16-4-1970 ) Steel and Heavy Engi-
17-4-1970 jneering
20-4-1970

20-4-1970 | Education and  Youth
21-4-1970 > Services
22-4-1970

22-4-1970 7} Labour, Employment and
23-4-1970 | Rehabilitation
24-4-1970

27-4-1970

27-4-1970 Defence
28-4-1970

29-4-1970 1 Social
30-4-1970 [ Welfare

30-4-1970 Food, Agriculture, Com-
munity Development and
Co-operation

TOTAL :

" Finance.
Health and Family Plan-
ning and Works Housing

Information and Broad-
casnng

. Shlppm,g and Transport.
30-4-1970 { Tourism and Civil Avia-
at 7 P.M.4 tion.

Guillotined | Atomic Energy.
Communications.
Parliamentary Affairs.
Planning Co!

Rajya Sabha.
Secreatariat of Vice-
| President.

25-3-70 Discussion and  voting
on Supplementary De-
mands for Grants (Gene-
ral).

99 57

and Urban Development.
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7. LEAVE OF ABSENCE

3l. Period for which Date
No. Name of Member leave granted when
leave
1 Maharani Vijayamala Rajaram Chhatrapati Bhon-
sale | . . . . . . . 20-2-70 to 17-3-70
2 Shri Pashabhai Patel . . 20-2-70 to 9-3-70
3 Shri N. Dandeker . . . 20-2-70 to 3-4-70
{ 14-4-70
4 Maharani Gayatri Devi of Jaipur . . 20-2-70to 2-4-70
5 H.H. Raja Yeshwantrao M. Mukne , . 11-312-69 to 24-12-69
an
20-2-70 to 5-4-70
6 Shri Prakash Vir Shastri . 27-4-70 to 20-5-70 ]
7 Shrimati Sudha V. Reddy . 15470 to 12-5-70 ! 570
8 Shri Viren Shah . . 29470t020-570 | T
9 Rani Lalita Rajya Laxmi . . . . . 28-3-70 to 20-5-70 J

26
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(ii) Motion under Rule 388 for
Suspension

of rule

Brief Subject Member Date on Time Remarks
which taken
motion
moved
, o . S H M
Suspension of rule 57 in its application Shri Era  6-4-70 0 17 Adopted
to the adjournment motion regarding Sezhiyan
lathi charge by the police at Patel
Chowk, Parliament Street, New Delhi
on the 6th April, 1970, resulting in
injuries to some Members of Parliament
and others, by Dr. Ram Subhag
Singh.
9. OATH OR AFFIRMATION
Sl Name Consti-  State Language of oath/ Date
No. tuency affirmation
'. ShriSardar Amjad Ali , Basirhat West Bengali (oath). 5-3-70
Bengal
2. Shri Yadav Shivram Ma-
hajan ., . . Buldana Phdaharas— Marathi (oath) 1-5-70
tra
3. Shri Digambar Singh Chau-
dhari . . . Mathura  Uttar Hindi (affirmation)  20-5-70 W
Pradesh
4, Shri Kedar Nath Singh . Sultanpur 20-5-70

Uttar Hindi (affirmation)
Pradesh

28



10. OBITUARY REFERENCES

SI.  Name and Particulars Date of  Date on which Time Remarks
No. of Membership death reference made taken
H. M.

1 Shri S.R. Raue Slttmg Member of
Lok Sabha. . . . 20-1.1970 20-2-70

2 Shri M. K. Jinachandran, Member of
the Central Legislative Assembly
and Second Lok Sabha. . . 31-1-1970 20-2-70 0-21

3 Shri L. 8. Bhatkar, Member of the
Constituent Assembly of India, Pro-
visional Parliament, First Second
and Third Lok Sabha. . . 1270 20-2-70 )

4 Shri H.V. Pataskar, Member of the
Constituent Assembly of India and
First Lok Sabha. . . 21-2-1970 23-2-70 0-22

5 Shri K. T. M. Ahmed Ibrahim, Mem-
ber of the Constituent Assembly of
India. . . . . . . 30-1-1970 25-2-70 0-10

6 Shri Radhavallabh Vijaivargiya, Member
of the Constituent Assembly of In-
dia. . . . . .. 23-2-1970 2-3-70 0-02-

7 Shri Jaipal Singh, Sitting Member of
Lok Sabha. , .

. . . 20-3-1970 20-3-70 0-28 After
obituary
referen-
ces, the

ouse
was ad-
journed
for the
day.
8 Dr. N.B. Khare, Member of the Cent-
. ral Legislative Assembly, Constitu-
ent Assernbly of India and the First
Lok Sabha. . . . 29-3-1970 30-3-70 0-15
Dr. U. Misra, Member of the Third
Lok Sabha. . 134-1970 164-70 0-11

1193 (E) LS—3.

29



11. PANEL OF CHAIRMEN

Members nominated Date of nomination
1 Shri P, K. Vasudevan Nair )
2 Shri Prakash Vir Shastri , .
3 Shri K.N. Tewari . . . 24-2-1970
4 Shrimati Sushila Rohatgi ., . .
5 Shrimati Jayabe Jayaben Shah |,
6 Shri Shri Chand Goyal . . )
12. PAPERS LAID ON THE TABLE
(i) By Government . . 139
(ii) By Private Members . 11
13. PERSONAL EXPLANATIONS UNDER RULE 357
Sl. Brief Subject Name of Member Date Time
. who made the per- taken
sonal explanation
- N
1 2 3 4 5
H. M.
I Certainstatement issted to the press
by the Speaker of Haryana Vidhan
Sabha. . Shii Madhu limaye 4-3-70 0-09
2 Certain remarks made by the Prime
Minister in the House on 4-3-70 | Shri J.B. Kripalani  5-3-70 0-15
3 Certain allegations made against Shri
S.K. Patil in the House on 16-3-70. Shri S.K. Patil 17-3-70 0-19
4 Certain allegations made against Shri
D.N. Patodia by Shri Niren Ghosh,
Member of Rajya Sabha in that
House on 30-3-70.. . . Shri D.N. Patodia. 1-4-70 0.04

30
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40

i1

12

13

4

a5

Reference made to Dr._ Ram Subhag
Singh in the ‘Spothgln programme
of All India Radio on 4-11-69 by the
Assistant Editor of National
Herald. . . . .

Certain remarks made in the House
about Sarkar Committee on the Co-
uncil of Scientific and Industrial
Reserach. . . . .

Certain remarks made in the House
about Sarkar Committee on the
Council of Scientific and Industrial
Research. . .

Certain remarks made in the House
about Sarkar Committee on the Co-
uncil of Scientific and Industrial
Research.

Certain remarks made in the House
about Sarkar Committee on the
Council of Scientific and Industrial
Reserach. . .

Certain remarks about Shri K.K. Shah
made by Shri George Fernandes in
the House on 23-4-70

Certain remarks about Shri J.M. Bis-
was made by Shri Hukam Chand
Kachwai in the House on 14-5-70. ,

Certain remarks made by Shri Shashi
Bhushan in the House on 14-5-70. .

Certain remarks made in the House
on 19-5-70 during proceedings on
Calling Attention matter. .

Certain remarks about Shri Jyotirmoy
Bosu made by Shri Surendra Kumar
Tapuriah in the House on 14-5-70. ,

Certain remarks made by Shri Atal
Bihari Vajpayee on the 14th May,
1970 during discussion under Rule
193 ing recent communal
disturbances in the country. .,

Dr. Ram Subhag
Singh. 7-4-70

Shri Samar Guha 29-4-70 '\

Shri Indrajit Gupta  29-4-70

Shri Chandrajeet
Yadava,

Shri Madhu Limaye 29-4-70

Shri K.K. Shah 4-5-70

Shri JM. Biswas'  19-5-70

Shri Shashi Bhushan 20-5-70

Shri M.R. Masani 20-5-70

Shri Jyotirmoy Bosu 20-5-70

Shri Atal Bihari

Vajpayee. 20-5-70

29-4-70

0-27

] 002

0-20

14. PETITIONS

Presented by Members
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15. PRESIDENT'S ADDRESS

No.of No.of Motionof Time President’s
amend Thanks

amend- - taken Message
Date of Dates of discussion  ments ments adopted reported
Address tabled to carried on on
the Mo-
tion of
Thanks
H. M.
20-2-70 25-2-70 671 4-3-70 17. 14 9-3-70
26-2-70
27-2-70
2-3-70
3-3-70

4-3-70




33

“ymop
swaidng ay) ur readde jou
PNOYS PIAUIIOTOD SIIQLUIATU Y}
1By} papoIip Jayeads oyl
-uonisod [emonmSIOD A

. ‘s1aY)o pue ‘d'W ‘b
.csm.E.wtngEoUuEEn_:muﬁB

uaAld readde jo uonned oy jo juswipo|
SI 0 paute[dxs me Jo 1S oYL OL6I-#E shewn] nype Ys jJo sonjou SuipreBar oFajiaud Jo uwonsand ¢
‘PesO]d sB 1a)jBW 3Y)
jeasy 0} pearfie osnoy YL
*aures a1} Joj ABojode pagienb
-un ue pessaidxo pey pue ur *oL6l
1da1d> ayejsTw Y3 Yorym 1apun ‘yssey YI8/YylL 9y} J0j poxy ISNol oyl
souesmmaID 3y poured Jo Bupyis © NOQE ‘0L61 “YOIEW 19 Y3
-X3 pey ljeleyq Jeyoewes,, Pporep ‘UeiSnpuly, puUR soull] jereyg
ayy jo Jopg JOryD ayl eyl AEN, 3y ul pasyljqnd se ‘y10dal smou &
26NOH 9Y] paunojul Idjesdg Furiemosrd 10j ‘Aousle smou e ¢ nereyg
YO 0 W OL6I ‘UMB YOI 3Y1UQ OL6I-€-01 uBYSnyg 1SYRYS 1NYS  Ieyoewes,, ay) isureSe o8sq1and jo uonsand ¢
‘1ayeadg 9y) 03 joarayl
uoljewijul pue aENOH JUIWRILIE] Y} apls
‘(UOISSIS IuIN -IN0 696] ‘19qWa09Q PUZZ SY3 UO “BISTN
3y Suump uaye; OL61-T-EC Temysouef pue [Med "H[ ‘elopeyg
sapnun o¢ Surpnioxa) * yeadg (uoissag YiurN))  -afewi| NYpe pue YBurg unfry ‘adeun nypepy 1IYseales Jo
[0 "0  AindaQayl 4q pjayynam Jussuo) 6961-71-¥C £eY 1qey HyseAles 3sau® oY) SulpieSar o8ojiand Jo uousand |
SIA IH
9 < 14 £ T I
3SNOH 243 Janew
210J2q 1yBnoiq 121 Y3 pastes oYM Iaq 122[qng Jonid ‘ON
UoYE) W], SNOH 9Y3 JO UOISIX(]  ~1BW YOIYM U0 AJB(]  -WIAWT Y} JO JUIeN ‘IS

SYILLVYWEIOATIATHA 9]



34

‘paso[d se Jajlew ay) jead) 03
paeideosnoH 2y, ‘swes ay)
Joj 10I821 2I130UlSs passardxo
\ peY pue 101P UB 0) Sulped|
S0UBISIUNDID Y] pauiejdxd
pey , Bjlhied BIpU[ UJQYLION,,
3y} jo lojipd juapisay 2y}
1BY) ISNOH 24} Jul 19y
0 "0 -eadg 2y ‘0L61 "ARW YIE] 343 UO

‘Paso[d e Jojew
2y} Jeal} 0} ppaidiv BNOH Yl
‘. BMuARAly,, JO IeNpd oY)
Aq paupeidxa uonsod ay3 jo
L0 0 P U OL6I ‘AR YaPL 943 UO

*s3a[IALLJ JO FNIWWOD Y3 03
ZE€ ‘0 19)jew 3y} PalI3yal asnoH YL

'sIN “IH

0L61-5-E]
OL6I-v-8T nsog AowunoAf 1yg

0L6I-S-b1
0L6I-+¥2 eyf eipuadoyg 1yg

ysuig
0L61-¥-L Seyqng wey i1

‘0L61

‘1udV 18] 3Y) pasep “peqeyelly ‘, Byiied
BIPY] WISYIION,, 31} Ul peysiqnd 1odas
smau e Jo joadsal ul sBajiald Jo uonsend

*WolUeHIEg JO SIQUIOW UO SUOIIOIPAI

Agused

Qe ‘0L61 ‘THAV Wel 2yl

PaIPp , PHEARAIY,, 0U3 UL PAYstiqRd [eLI0)
-1pg e Jo 19adsal up afqialid Jo uopsand

'UOISSAs UT Sem 9SNOH oY} Uoym

0L6I 1AV Y19 3y} UO SNOH JUSUWIEIIe]
a1 03 Sunuos woaj way) Sunuaaaid pue
uawelped jo siaquisy Uren? jo Suneaq
pafiafe SmpieSax afsiaud jo uonsang




17. QUESTIONS
(i) Starred
Number of Questions put down in Question Lists
Number of Questions orally answered
(ii) Unstarred

Number of Questions put down in Question Lists and written answers furni-

(iii) Short Notice
Number of Questions put down in Question Lists
Number of Questons orally answered

:‘I
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1768
286

. 10109
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18. RESIGNATION BY MEMBERS

Sl Name State Consti tuency } Date of Dato of
No. resignation announcement
in the House
1. Shri B. Bhagavati Assam Tezapur 15-3-70 16-3-70
2, Shri Shripati Uttar Sultanpur 7-4-70 9-4-70
Misra Pradesh
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21. SPEAKER

(i) Announcements;References

Sl Subject Date
No.
1 Cancellation of Sitting on 6.3.70 on 5-3-1970
account of Maha Sivaratri and
postponement of Private Members’
Reoslutions.
2 May Day. ° 1-5-1970
(ii) Ruling
Subject Date
Pomts of order raised by certain Members regarding the grant of Rs. 175 crores
shown as special assistance to States under Demand No. 114 (Loans and
Advances by the Central Government) pertaining to the Demands for Grants
on Account Budget (General) for 1970-71 . . . . 18-3-1970
22. STATEMENTS BY MINISTERS
(i) Suo-Moto statements made/laid under Rule 372
Sl Subject Name of Minister Date Time
No. taken
1 2 3 4 5
H.M.
1 Visit of the Soviet delegation headed Shri Fakhruddin 23-2-70 0—04
by H.E. Mr.Skatchkov Chairman of Ali Ahmed
USSR State Committee for Foreign
Economic Relations.
2 Existence of a hashish export racket Shri Prakash Chand 23-2-70 0—03
in New Delhi. B. Sethi
3 Protocol exchanged on the expansion Sardar Swaran Singh 24-2-70 0—02
of Bokaro Steel plant signed on
20-2-70.
4 Government business for the week Shri K. Raghuramaiah 27-2-70 0—I12:
commencing the 2nd March, 1970.
5 Action taken against Central Govern- Shri Vidya Charan 2-3-70 0—04:
ment employees who participated Shukla
in the illegal strike of 19-9-68.
6 Revision of scales of pay and allow- Shri K.S. Ramas- 11-3-70 0—0F

ances of the employees of the wamy.
Union Territories.




‘A5

1 2 3 4 5
H. M.
7 Government business for the week Shri K. Raghuramiah  13-3-70 0—10
commencing the 16th March, 1970,
8 Prorogation of both the Houses of the Shri Y.B, Chavan 13-3-70 0—16
Jammu and Kashmir Legislature.
9 Earthquake in Gujarat Shrimati Indira 25-3-70 0—03
Gandhi.
10 Certain developments in Punjab Shri Y.B. Chavan 26-3:70 0—16
11 Government business for the week Shri K. Raghuramaiah 28-3-70 0—03
commencing the 30th March, 1970.
12 Attempt on the life of Shri Jyoti Bosu Shri Y.B. Chavan 31-3-70 0—06
at Patna Railway Station.
13 Decision taken by Government on Shri Jagjivan Ram 64-70 0—02
the Rabi Price Policy.
14 Constitutional position regarding Shri P. Govinda 64-70 0-—02
continuance of certain Ministers Menon,
who ceased to be Members of Parlia-
ment.
15  Safe return of U.S. astronauts of the Shrimati Indira 20470  0—94
space ship Apolio 13. Gandhi.
16 Goveram:at business for the week Shri K. Raghu- 1-5-70 0—13
commencing the 4th May, 1970. ramaiah.
17 India’s participation in the Common- Dr. V.K.R.V. Rao 5-5-70 003
waalth Games, 1970.
18 Byz-election in Cheran Mahadevi Shri P. Govinda 5-5-70 0—18
Assembly Constituency of Tamil Menon.
Nadu.
19 Government business for the week Shri K. Raghu- 8-5-70 0—18
commencing the 11th May, 1970. ramaiah.
20 Income-tax of Members of Parlia- Shri Prakashchand  8-570  0—04
ment. B. Sethi.
21 Recent Communal disturbances in Shri Y. B. Chavan 11-5-70 0—0s
Maharashtra. ) -
22 Governmeat business for the week Shri K. Raghu- 15-5-70 0—28
commeacing the 18th May, 1970. ramaiah.
*23  Strike by Railway Firemen at Madras  Shri Gulzari Lal 18-5-70 -
Nanda.
*24  Strike by Dock Workers at Madras Shri D. Sanjivayya 18-5-70 —
- Port.
*25 Strike by workers in Bharat Heavy Shri Fakhruddin 20-5-70 -
Elzztricals Limited, Hardwar. Ali Ahmed.
#25 Diffizulties faced by the sugarcane Shri Jagjivan Ram 20-5-70 —

growers in U.P. and Bihar.

*Statements were laid on the Table.
1193 (E) LS—4.
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1 2 3 4 5
HM.
#27, Famine conditions in certain parts of Shri Jagjivan Ram 20-5-70 —
Bihar and Rajasthan.
*28. Admissibility of House Rent Allowance Shri Prakashchand 20-5-70 —
to Central Government employees. B. Sethi
29, Charges made by Shri George Shri Prakashchand 20-5-70 0—10
Fernandes, Shri Kanwar Lal Gupta  B. Sethi.
and others against the Secretary to
Prime Minister, Shri P. N. Haskar,
during the proceedings on the Call-
ing Attention matter on 19-5-70
about the reported misappropriation
at the London branch of Central
Bank of India.
(ii) Statement under Direction 115
Brief Subject Name of Mem- . Minister who Date Time
ber who raised replied : taken
the matter.

Certain informaton given by Shri N. K. Shri Prakash 31-3-70 H. M.
the Minister of State for Sanghi Chand B. 0—=30
Finance on 24-12-69 about Sethi
filling of income-tax returns
by Members of Parliament.

(iii) Correcting information under Direction 16

SL Brief subject Name of Minister Date Time

No. taken
1 2 3 4 5

H.M.
1. Correcting the answer given on 22-12- Shri K. K. Shah 23-2-70 0—01

69 to supplementaries on Starred
Question No. 724 regarding im-
plementation of the recommenda-
tions of the Hospital Review Com-
mittee.

*2. Correcting the answer given on Shri R. K. Khadilkar 2-3-70
15-12-69 to a supplementary on
Starred Question No. 573 regard-
ing progress made by Life Insura-
nce Corporation in rural business.

*Statements were laid on the Table.
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*3, Correcting the answer given on Dr. Triguna Sen
1-4-70 to supplementaries on Short
Notice Question No. 11 regarding
E nquiry Committee on Haldia—
_ Barauni Oil Pipeline.

EN Correctmg the answer given on Shri Prakashchand
204-70 to supplementaries on B. Sethi.
Starred Question No. 1085 regard-
ing writing off of tax arrears against
Shri Haridas Mundhra.

5. Correcting the answer given on Shn P. Govinda
5-5-70 to supplementaries on Starred Menon.
Question No. 1413 regarding reform
in Muslim Personal Law.

*6. Correcting the answer given on Shri Bali Ram
10-12-69 to Starred Question No. Bhagat.
532 regardidfg forged import

licences.

*7, Correcting the answer given on Shri D.R. Chavan
: 23-2-70 to Starred Question No. 11
regarding oil barrels and bitumen
drums supplied to the Indian Oil
Corporation.

A

13-5-70

20-5-70

20-5-70

HM

0—01

0—16

*Statements were laid on the Tab'e.
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23. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS

Time ‘Percen-

Business Taken tage to
the tota
time

_ H M

ADJOURNMENT MOTIONS . . . 3 37 0-8

BILLS—

(a) Government Bills . . . *64 47 15-3
(b) Private Members’ Bills . . .13 38 3.2

BUDGET—

(a) Railway Budget . . 19 22 4:6
(b) General Budget . . ' . 102 19 24+3

(© ?ufgets in respect of State/Union territory under President’s

. . . . . . . @1 09 1.7
CALLING ATTENTION NOTICES (Rule 197) .27 15 66
OJISCUSSIONS—

(a) Half-an-Hour Discussions (Rule 55) . 15 o1 3:5

(b) Short Duration Discussions (Rule 193) . 19 09 45
MOTIONS—

Motions (Rules 191 and 342) . . . . . L1014 2-4
PRESIDENT’S ADDRESS .. P .17 14 41
QUESTIONS 60 28 144

P.T.O.

»Includes time taken on Statutory Resolutions (vide S. Nos. 1, 2, 4 and 5 of Statement

19 (ii)—pp—39-40—) and Government Motion (vide S.No. 3 of Statement

8 (i) —pp—27——) which were discussed together with the motions for con-

sigerati;m of the related Government Bills. (vide Statement 3(i)—pp—
@Includes time taken on Statutory Resolutions (Vide S. No. 3 of Statemert
19 (ii)—pp—40——) which was discussed together with Budget in respect of

the State of West Bengal (vide Statement 6(iii)—p—24

£LExcludes time taken on Government Motion (vide S. No. 3 of Statement——=8(i)}—
p—27——) which was discussed with the motion for consideration of the related
Covernment Bill (vide S. No. 33 of Statement—3(i)—p——6——). Time
taken has been shown against the Government Bills.
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Time Percen-
‘Business Taken tage to
the total
time
H M
RESOLUTIONS—
(a) Government Resolutions . . . . . . . 0 18 01
(b) Statutory Resolutions . . . e -
(c) Private Members® Resolutions , . . . . . 10 00 2-4
STATEMENTS (Rules 199, 357, 372 and 377 and Directions 16 and
115) . . . . . . . . . . . 13 17 31
OTHER MATTERS, such as Papers laid on the Table, Questlons
of Privilege, Obituary Referenees, etc. . . .31 32 9-0
TOTAL . . 421 20 100-0

* Four Statutory Resolutions (vide S. Nos. 1, 2, 4, and 5 of Satetment—I19(ii)—pp
—39-40—) were discussed along with the motions for consideration of the related
Govemmﬂn]iﬂ]s (vide 5. Nos. 6, 8, 10 and 11 of Statement——3(i)—pp—3-4—)
and one Statutory Resolution (n‘de S.No. 3 of Statement—I19(ii)—p—40——)
wasg discussed together with the Budget in respect of the  State of West= Bengal
(vide Statement—&6(lii)}—p—24——). Time taken has been shown against
the Govunmel at Bills and Budget in respect of the State of West Bengal
respectively.
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